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issued to the infiltrators from Bangladesh 
into West Bengal.

(b) has any check been carried out 
about the Bangladeshi's lilegaliy settled in 
other Districts of Bihar, West Bengal and 
Other States;

(c) if so, the details thereof, Statewise;
and

(d) the steps Government propose to 
take to round up all Bangladeshi's in the 
country and to deport them*?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY)* (a) to (d) The 
Pilot Scheme for the issue of identity cards in 
border areas is being presently implemented 
in the States of Gujarat and Rajasthan It has 
also been decided to issue such cards in the 
border areas of the States of Punjab and 
Jammu and Kashmir A decision to issue 
such cards in West Bengal has not yet been 
taken

The Prevention of infiltration of Foreign­
ers Scheme under which additional posts 
have been sanctioned is in operation in the 
slates of Assam. Meghalaya, Tripura and 
West Bengal They and the district police in 
these states and other states take action 
under law against foreigners including Ban- 
gladeshies in vanous Slates

Issue of Confimomorative Postal Stamp 
of Great Saint Dynareshwar

7374. SHRI RAM NAIK. Will the Minis­
ter of COMMUNICATIONS be pleased to 
state*

(a) whether Government are aware that 
the Maharashtra State is observing Seventh 
Centenary year of great Saint Oynaresh* 
war’s Dnyaneshwan, a treatise on “Bhagwad

Geeta" from 27 March, 1990 to 26 March, 
1991.

(b) if so, whether there is a proposal to 
issue a commomorative postal stamp of 
Saint Dynareshwara; and

(c) if so, when the stamp is likely to be 
released'̂

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) Yes, Sir.

(b) The proposal is for the issue of 
stamp on Dnyaneshwari, and not on Saint 
Dayaneshwar.

(c) The issue is being considered forthe 
year 1990

Electronic Telephone Exchange In 
Shrlvardhan in Raigad District

7375. SHRI A.R. ANTULAY* Will the 
Minister of COMMUNICATIONS be pleased 
to state.

(a) the number of subscribers having 
telephone facility in Shrivardhan in Raigad 
District, as on 31 March, 1990;

(b) the number of pending applications 
for telephone connections in Shrivardhan 
and Raigad district of Maharashtra;

(c) whether Government have alk>> 
cated funds for the sanctioned electronic 
exchange equipment to b̂  purchased and 
installed at Shrivardhan in 1990-91 so that 
pending applicants can be accommodated; 
and

(d) if so, the details thereof and if not, 
when the waiting list is likely to be covered*̂

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA); (a) 192.


